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(a) whether a Petro·chemical Com. 
plex is to be developed at Nagothane 
District Raigad. Mabarasbtra ; 

(b) if so: .wbether ag,i~ultural land 
to a large extw.:nt is being acquired" for 
the Complex; 

(c) if SO, wh~thtr hi~ Minister has 
included the cost of reh ... bllitation of tbe 
displaced agriculturists in tbe cost of 
tbe project ; and 

(d) if so, to what extent '1 

THE MINISTER OF STATE OF 
THE MINISTRY OF PE,ROLEUM 
(SHRI NAWAL KISHORE SHARMA): 
\n) to (d) : A petrochemic ... ls complex is 
implementation in N:1gothan~. District 
Raigad, Mahara~htr,:. Out of total 
:IT'';[l of about 558 bectan;s, dgricuhur"i 
land is about 2 26 ht'ct .. n:s. Provision 
bas been kept f(lr r"h:lbiiitdtion of the 
disphlced agriculturists. Tbe cost of 
rehabilltation will be det(;[lLiued in 
terms of Mabar::shtra Rcst'ttivm-:nt of 
Project Displaced Pel sons Act, 1 ')7 ~. 

Increase in Production of C(:thclIt to 
meet Domestic Demand 

4032. PROE. P. J. KURIEN: 
W ill the Minista of INDUSTR Y AND 
COMPANY AFFAIRS be p:c:lsed to 
state: 

(a1 whether thcre is· a !lced to in-
crease tbe product ion of cement in 
order to meet the growing domestic 
demand; 

(b) if so, whetrer Govc:rnment pro-· 
pose (0 reconsider the proposal to ex-
pand t he exist ing units and tstabl ish 
new units as tbe pre~eDt construction 
activities iu lhe country require more 
quantity of cement than tbat is avail-
able in tbe country; 

(c) if so, \\ bether the recent cement 
policy announced by Government is 
pi:oposed to be amended ; and 

(d) if not, the other alternate 
tmasurcs proposed to' be 'adopted I:>Y 

Government to maintain proper stock 
of cement according to the reqUire-
ment? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS (SHRI ARIF 
MOHAMMAD KHAN): (a) Y\!S, 
Sir. 

(b) to (d) : Every effort is being made 
towards inCfeasing availability of 
Cement in the country by fuller utili-
sation of existing c_·pacit::r and SUDC-
tioning ad,;itwnai capacity for installa-
tion. The policy of partial decontrol 
of cement is COl staotly under review 
nod will be amended when tbe need for 
th~ same would arise. 

IndigeDOus Production uf Drugs in 
SmaJl Scale Sector 

4033. SHRI D. P. JADEJA: 
SHRI i\10TILAL SINGH: 

Will [he Minister of CHEMICALS 
AND FER nLIZERS be pleased to state: 

(,,) wbei her in most cases, drugs 
,~lio''. td to be imported as raw-mater ial 
into our country attr:'ct cheaper rutes 
cf custom dut~ v!s-a·vis the custom duty 
on its intermediates; 

(b) Wi ether Government policy is to 
encourage indigenous production of 
drugs if these, re being imported; and 

(c) if so, the steps Government have 
tllken in the matter in order to boost 
up in(ligeoous production of drugs in 
the small scale sector ? 

THE MINISTER OF CHEMICALS 
AND FERTILIZERS AND INDUS-
TRY AND COMPANY AFFAIRS 
(SHU VEBRENDRA PATIL); (a) In 
general, imports of bult drugs carry a 
basic duty of 60 % ad-volerum and 
auxiliary duty of 40 % ad-volerum. 
Similarly impo;1 of drug intermediates 
carry a basic duty of 70% ad.volerum, 
aUXiliary duty of 40 % ad-volcrum and 
cOUnter-vailing duty of 12 % ad-volerum. 
Howevcr~ severaJ buUt Grugs, formula. 
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tions and drug intermediates are levied 
concessiona! rates of customs duty. 

(b) Yes, Sir. if such production is 
cost effective. 

(c) Small Scale Units, unlike organi-
sed sector Units are free to undertake 
the production of any bulk drug after 
obtaining the permission for manufactur-
ing and market iog the bulk drug con-
cerned from the Drug controllers of 
tbeir States. Several other concessions 
have also been extended by the State 
Governments and Central Government 
to such units with a view to boost up 
production in the Small Scale Sector. 

Theft or losured Parcels 

4U34. SHRI KALI PRASAD 
PANDEY: Will the Minister of 
COMMUNICA nONS be plea~ed to 
state: 

(a) whether it is a fact that certain 
i~5ured parcels are stolen before these 
reach tb~ir destination; 

(b) if so, the details of such inci-
dents during tbe last tbree years ; 

(c) whetber it is a fact that em-
ployees of postal department bave 'boen 
found involved in the tbeft of insured 
parcel~ ; 

(d) if so, the details in tbis regard ; 
and 

(e) tbe action taken against tbem? 

THE MINISTER OF STATB OF 
THE MINISTRY OF COMMUNI-

; CATIONS (SHRI RAM NIWAS 
MIRDHA) : (a) Yes, Sir. 

(b) to (e) ; The information is being 
collected dnd will be placed on the 
Table of the Hoose. 

Pollution Caused by HindultaD 
Paper Corporation 

403'5. SHRt SURESH' 'KURUP : 
WIll tbe Minister of INDUSTRY AND 

COMPANY AFFAIR~" ~ ,~lea8ed to 
state wbetber Government propose to 
talce any steps to prevent the. pollut,.io,'l-
caused by tbe waste thrown iDto tiie 

'nearby Muvattupuzha river by the 
Hiodustan Paper Corporation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY AND 
COMPANY AFFAIRS (SHRI ARIF 
MOHAMMAD Y..HAN) :' The Hindus-
tan Newsprint Ltd. i~ taking all stc.ps 
to prevent pollutioo from tbe wast e 
being discharged ioto tbe Muvattupuzba 
river. The emuent is given primal,. 
treatment for removal of solids. and 
colour aod secondary treatment for 
removal of B O.D. and only after 
achieving the standard prellcribed by 
tbe State Pollution Control Board, the 
etHuent is dicharged into the Muvattu-
puzha river. The Company is also 
tdlcing in-plant measuacs to reduce tbe 
quantity of etHueot 10 the minimum. 

[Translation1 

Link iog of CbllRderpur. Bbaodara 
aod Garbchiroli witb Bombay 

aod Delbiby S.T.D. 

4036. SHRI VILAS MUTTEMWAR 
Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) whether be is aware tbat 
Cbanderpur. Bbandara and Garhcbiroli 
are the developing districts of Malla-' 
rasbtra and new' enterpc,eneurs have to 
face diffiCulties dul.: to insufficient meaDS 
or communications ; 

(b) whether Government propose to 
link these three districts witb Bombay 
and NalPur as well as Delhi by STO 
service ; 

(c) if 10. when ; and 

(d) ir not, the reasons thereror ? 

THE MINISrBR OF" STATE OF 
THE MINISTER OF COMMUNI-
CATIONS (SHR.I RAM NIW AS 
MIRDHA) : <a) Yell, Sir. 

(b) Yes. Sir. 




